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'l'hc l{egistra r (ienrrral(s).

ll.ru SuJrrenrc Court ol'lndil. [)cllrr- I l(X,0 l.
IIigli ( our-l rrl'Alluh.rhld. .\llahiipir,i- :I ItXlI
lli:llr ( rrrirl ,rl'.,\lrdltrl Pra.li:h. \<l;t1uJtt. .\lrrurarati. \:lll?
llrgh ('ourt ot'Clrh;rltirgarll, :i: .;.i,i.r- ;';j. ',,
lligh (-oun ol'l)elhi. ltlcu I )cllri- l lUll(,1.
I I ri,.h (iuurt trt- Cirlcuttir. K ol kau-lil }t ttr I .

I ligh t'rxrn of'l]onrbar. I t,r1. 11,',r.,,rr'- .l{(Xl()1.

tligh ('orrn ol (iaulrati. I lzan lJazrr. ( iurraluti-71( lU0 l.
I I i uh ('r,r rr'l ol' ( i Lllrr.rt. S,rlu. . \lirrr.rtl:rniril- j8{X (r(1.

I Iith (',run rrl-Jlnrrrir CL K;rritrrrrr. \rirrirgJl- I 
()()l|{lq.

I liglr ('orrrt ol'l'lirnaclral ll'i.rtlc:lr. Shilrrla- l 7l()0 l.
lligh ('oult rrt'JharLhrnJ. lt:rrrchi- )t i l(l{ll.
I ligh ('oun ol'han'ut*ka. tiarrgirkrrc-r(illr)U l.
Iliglr ('ourt ol'Kcrall Cochin- 68lt)ll.
I I i gh Crrun ol' Mirdhl ;r Prart'sh. hlrul pur- {ll:00 | .

Iligh Cuurr of Murlras. Chr'nnli-6{11)lt}ll.
llir:lr ( orrrl ol'()ri:su. CuttacL- ?53txi].
I ligh Coufl nf Patnr. Purrm- ll()(Xxll .

lligh ( orrrt r"rf l)aniatr & I Iar1arra. ('lrlrrcligarh-l6tX]ti I

l liglr (loun ot' Rajasthun. Jrxlhpur- .X-l:(X, I .

lligh Courr ol'Siklinr, Sungar.a. (iangrok- 7l7l0l.
I I i gh Corrrr ot' t llruanchol. -r-.ri ni tai - l0 -'l 

(,{)1.

I I igh Coun ol"l r.lartg&na. I lr rJcratr;rd- i( 0066.
I lish (.uun ot'1 ripur:r, Ag,urtalu-79t{) 10.

l I i gh Uourt ot- l\.l.uripur. I nrplrul-li)5i tt tl.
I {i::h (-oun r.rl'\1e shalll'a. Shill(in!-1ql{}t)1.

ll Ire \ecr".l:rtr. \1,o [.us &.lu'ricc. \h.rstri lJhar.rln. Nc* l)clhi. &

lll ( huirtttatr. [(otlrritr ( lairrr' lriburr.il tR( I'I li';li. llall t{rtad. Plt;Dclhi-llfiD5]

Sub: ['illing ull of tlrc prxl o[\'icc-Chuirrn:rn (,ludicilll in ltlilrrtl Clainrs'l'rihunul(RC'n.

I lt i: r,:qticrte,J lh.rl sFplicntion:' irt lltc prcscrihcJ lbrmol alutg witlt rcquisitc tlor-urrrctrts of rrilliDg

bJJ---Ll''

Sir'.

I)lease ltrrd r.'tlcior.'d a coPr ol'adrL'rti\snl!'nt trr lill uF t$o po)ls r2l'Vicc-Chainnan (.lrrJici0l)(lnc
cechutillunrbaiarrdSecundcrahudirlRailrr;r.r(.l:rirrrr.trit,iii[ffidrri,lepublicit1rrrlry.bc.gir'.n
rrnong cligihlc cundidutcs to lacilitute uurll .rnJ optirnutr nunlher rtl'applications.
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i h(.'\(.nr l)\ ti1,1l#1025'to rhe undersi! trt.i

c-\llil

tlllr
I nrlcr S(crolflt\. \\l

llriirar llorrd
Il.):- ilkl.rif ulri r r'{,\.i!r
l'1r. \o - ()l l.'.l7ti{158:

Registm Rsil\'n\ Claims l ribunal (RCn llll5. llall Rrud. T'lltDclhi- | lr()j.l twilh reqrrcsr ri,
rrploa.{ this or h,nrupii*c ,rl RCT and to ciroolalc th(, Vn! :c) Nrrlicr arrrrrn!: all [rr. I]ench,,s .
RCfr.

RAJASTHAN HIGH COURT, JODHPUR

No./RSJ/Estt.A(ii)/02/2004/ \s+&l Date : tglsleozs

Copy forwarded to fottowing for information and necessary irction:'

1. Hon'ble sitting ludges of RHC, Jodhpur through ttreir P'S'

i. Registrar (nA-mn'), nnCB, Jaipur with the request to circulate

it imongit all the Hon'ble Judges sitting at tlHCB, Jaipur

through their P.S.

3. Hon'bie Judges who have retired in March , 2023 and

thereafter.
4. All the Judicial officers of District Judge cadre v\ ho are going

ir.' to retire on or before 31.03.2026.t 5. Computer Cell, RHC, Jodhpur to upload it or1 website of
Rajasthan High Court and E-mail to retired Hon'ble Judges'

$d, \!=.'z,zs
Regisrrar (Admn.) t
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\ :rcans ( irrullr

S u h irlr: - Scle ttion for tht posl of,\ ice ( llrairnran {.lutlicinl) in krilt'rrr' ( hims'l'ribunrtl-teg,

Vice-('hnimttn (Judicial) in ll( l

ot Mumbai trr Secunderahad.

u rr lilrc on: -

rfPointmrnt of
ul Scrricc) Rul
lhrough lhc srmc hclorc tpplying for th!' r'aclncits'

It mi) hc nolcd (hrt the etigihilit)conditions including qurlificalions woukl bc

ruckontd on th( closing dtle of vtlcanc\ notice'

Irihrrnal:-lhe Rrilrral ('laims lrihunal (tl('1.) is ! SlatutolJ authoril). cslablishcd under

lir.]li.lFoinr. "l ribunal Act. l9t{7. to hear various casesi&pp!'rls under thc Railuul Claims

I'rihunal Act.l987. llcadquanr'.r issituatcil at l)clhi and ils 23 regiondl llenches are situ"ltcd at

ll hcatio[s , (]nc r'ach ar (ihrrntligarh. Allahahad- l-ucknow- ( irrrakhpur. Kollarn.

llhuhanes$ar. Patru. Itanchi, Sccutrdcrahad. Bhopat. Nagpur. llangalorc. chcnrui.

I makularlr. ,\nrrarirli. .\hmcclahitd. jaiptrr. Var;innsi. (]lruahati and trvo circh at l)elhi &
\,lLrnrhai.

Vrcancr':- Applicrrtirus arc bcing in\ ited lill:E-I!$!g!
Wi.'"' C'll.i,*u" (ludicial)- upon sclc'r:lion. nu,'- hc posled

\otc: l.lo$c\.cr. tlre locarions of racattcies alc ti:ntotivc and mal ohange tlcpending tlpon

ltlm inr:tralir c rcquircnrcnts.

.1 Ihc qrulilications. eligihilil. salarl and other tcrms ancl. condilions ol thc

, .u,l,li,l*'.:; rrrll he girrcmcti bv the provisions ol thc lribunal (Conditions

cs.l(ll I ,.1 ribunals Relirrms Att. l0ll. antl the applicanrs ure nllised lo g(r

.l Procodure for sclcction: .fhe Scffch-(:un1-sccrion Commiltce constitulcd under thc

L.f;; n"f ""*-l.a :tnt- f"r r,*c.nrmcnding names for agrpointment to thc said post shall

..r,,Li,.,ir_" rhc applications u.ith respcct to suitahility of applicarions for the post by giring

dlr; rrcightlgc'ro qurlilication ana rxpericncc ol' candjdotcs .tnd shortlist candi&ttes lbr

.,rn.f".'tirg p-crs,'rti,i intcractiolr. llrc linll sclection will tx donc on rhe hasis ol orcritll

r.\ rlunlion'(;f canditiates ilone h\ 'thc (:()lnmiltet hasetl on the qrralificatittn' cxperiencc irnd

far:()llal inttlil0li0n

a. .\Dnlic ation P rrrcctlurc:-.\ l1l l icltionr,rl' cl i gihlc lrnd u illing ofliccrs arc rci:lltestcd throu glt

plopcr clranncl (\rhere\cr aPP lic0hlct antj rrrc acconlpunied xith (i)lri<r'r"lata in thc pro-lirrntt

b.' lirrnishcd tr1 thr: empto-vcri}cad ol'officc' lirnrarding

:rulhori(r as in Annrrtrre-ll (iiil clcar nhotocopi cs of tht up-to-date ('RlA['Alt dossier ol thc

(Jl:ticL'r'c() nlaining ( RIAI'AIis o1'at lcast llrt fi v* -vears cluly attcstrd hy :r Cr(lup A ofllccr

I i v ) cadre c ldilrancc ( r ) integril J ccn ilicatcicleara ncc lrrm vigilance and disciplinan ;rnglc rs

rt .\nnc\Lrrc-l (ii) ( cnillcatc l()

in Anncxurc-ltl (vi) statement glivitrg cleuils of rrraior or minor pr:nalties. il unr. impo*tl rln



:rhri \tnil hulrar I ripatl i
I nrltr Strlrclan,jsrlr,r ic( }ltrnt:r\ {ri}l}

Railrr a1 lloanl,
Room \o. ll I (A).

Rril Bharrun. Nt$ l)elhi-l1000t

\o l.\'D.,\ 'rill bc adnrirrihlc trr:lrc carriliil.ttcr t,r ltL c,rllcJ lrrT,t,!,,.\l \\.irrrc.relr,,,
clttdirjatc. :rrc r.,qLrircrl t,, malc trur.r i .t.,U.t:-clllenl:\

,\drqrtistnrcrn auil |)rtsr.rih,,,d applic.rtron iomr c.ur lrc
'.rilr.r\ 

',..1 ll':u ll
rkrsnkr.tlerl lronr \lilrr:,lrr's rr eb.iri
Railrrll ( lairl., lril-"urr,rl r

\r)rc\rlre(\I il)(r,11)iri.t,
he cnlcrtlinrrl rlril 1,,

(. \ nrit hunrrrr 'l ri;rathil
l nder Srcn tan /S\ I

Railrr ar IJoard
(u-rttril 1l)- .Li. :r. .. . )

Icle r- l)l I .lTli.liiNl

rr <b:itel

li \n\ appll(ll(i(rn recl.irsd ilicr r.lut r.l.trc ar \cll as rrith )Llt ne.c\\irt\
lpplicati,,xt us nl(,otioncd ahor.c lirr uhatsocrcr ,",,,,,,, ,rifl 

"l,icomrnuniCIt.t,ns rlili hs cntcntilted in this rcgarJ.

lincl: ,\s a hor r..


